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KSP(VC) /PS(M)

3.10.86 Case called.

Shri M.,Raghavendrachar
appears fer Shri D,V. Padma-
nabhaiah, learntd ceunsel fer
the applicant., Shri M.Sri-
rangaiah, Standing Counsel
for Railways appears fer the
PP respondents. Both sides pray
. for time, Post this case feor
hearing en 6,11,1986,
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6.11.1986, This is a transferred application received from the High
Court of Karnataka GFK). Sﬂii A.N. Anjanappa for Shri D.V, .

Padmanabhaiah, counsel for applicant, and Shri M, Sreerangaiah,,

‘counsel for respondents, present and heard The applicant was:

worklng as Rakshak in the Raiflway Protection Force (RPF)before

‘'he was removed from service bl order dated 6.1,1979 (Annexures

A & B to the applicatidn), and this order was confirmed in appeal

by order dated 28,9.1579 (Ann xurawg*qezsi ipPllEj}lon) The

appllcant went in & writ petition to.ﬂexiigalnst the order passed

appeal on the ground that lt was not a speaking order. The

“Ryrar HEK sent the matter m back to[the appellate authorities to dis-

| pose of the appeal in accordahce with observations made in the

Judgment, Thereafter, the ap@ellate authority passed a speaking

order dated 17.2,1981, The applicant is aggrieved with the ;

| order reémoving fxamm him from service, as well as the-appellate /

| order confirming the former,

- Shri Sreerangaish pointsjout that from September,1985,

the RPF Act, 1957, was amendeq, by which it was constituted as

an Armed Force of the Union, dnd hence under Section 2(a) of the
Administrative Tribunals Act, 1985, this Tribunal has no Jurlsdlh—
tion to decide this applicatidn.,

We are in full agreement [with the above submission, and
therefo€§ dlr?ct Ege Registry jto transfer back this Application
to the HGKLfor dla;osal
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